
HIGH COURT OF DELHI: NEW DELHI

INSTITUTION, DISPOSAL AND PENDENCY OF IPR AND NON-IPR COMMERCIAL CASES

BEFORE COMMERCIAL DIVISION DURING THE MONTH OF SEPTEMBER, 2025

COMMERCIAL CASES (IPR
P

CO[VllVIERCIAL DIVISION ON 01.09.25
DISPOSALTENDENCY

AS ON

30.09.25

CATEGORIES OF CASES

CiVIL SUITS (COMM)

CIVIL ORIGINAL (COMM-IPD-TM)

CIVIL ORIGINAL (COMM-IPD-CR)

CIVIL APPEAL (COMM-IPD-GI)

CIVIL APPEAL (COMM-IPD-PAT)

CIVIL APPEAL (COMM-1.PD-PV)

CIVIL APPEAL (COMM-IPD-TM)

CIVIL APPEAL (COMM-IPD-CR)

CIVIL ORIGINAL (COMM-IPD-PAT)

CIVIL ORIGINAL (COMM-IPD-PV)

CIVIL ORIGINAL (COMM-IPD-GI)

TOTAL

2665

1014

COMMERCIAL CASES (NON-IPR)
I

corviiviERCIAL DIVISION ON 01.09.25

1 \ DENCY

AS ON
30.09.25

CATEGORIES OF CASES

CIVIL SUITS (COMM)

ORIGINAL MISC. PET. (1) (COMM)

ORIGINAL MISC. PET. (T) (COMM)

ORIGINAL MISC. PET. (J) (COMM)

ORIGINAL MISC. PET. (E) (COMM)

ORIGINAL MISC. PET. (COMM)

ORIGINAL MISC. PET. (ENF.) (COMM)

ORIGINAL MISC. PET. (EFA) (COMM)

ARBITRATION APPEAL (COMM)

ORIGINAL MISC. PETITIONS (MISC.) (COMM)

COUNTER CLAIMS (COMM)

CIVIL SUITS (COMM) (INFRA)

TOTAL


